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T3, 2362(31).— ¥oa ATT=aH 1989 (1989 FT 24), T &M=T 20T il IT-&T2T (1) FTT & i<k &l
TART A U (SHF AT I AT AT o6 €9 § H9), HF TR 36 a70 F GAL B 6 A18 16 ATl 3297
+ foro sy, forerent wifera fEraor Tae e sy srqg=T | 3T @ 8, By Yo oS sraia demEr s
F ITETAT TATRIT el § ¥ 3T SeievTe T29AT & = LA IIGLIHT0T o [HCITaH, ST, Yage 3iT Tara-
& [oTT e T §, TASgIeT UHT ST &7 STTERIgor FXe #hl STI=T S=gT i ST T &.

3 g # RBawg e ft ==1fxe, s srfaffem & g 203 i s7-am=(l) F siavta ST 329 F

o Ut i o ATSURT 3% ITANRT o Hae H GEahtl TSI H 36 ATSEAAT o TR1H il I 7 e (&A1 a0
ST o AT G-I | STOAT ST &7 0 Tl 2.

UHT T ST, TeAH AT, TATq oo Hed ATHRET, A Bl ofad & § & SATUIAT AT
IE SATLTIL BT (VT i ST AT FETH AT STTIAT hl AT &9 | IT AT SATETAT FIT TS
T STAFT ST S UHT THT ATTIAT T GAT o F7& TAT AT UHT ST FA o q77, TTS TAT AR TG AA9TF
THEAT ¢ AT a5 Tohell ST FILT STIIAT &l TR AT AFATHIT HT ThdT 6.

3 srferfeare &t ey 20(3) T IT-emT (1) F AT T TTFErRTr a7 s oft siraer sifaw g,
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TH ATG=AT o AT AT ¥ T2 (A AT J-TISHT0 T q+T FFawor I Ferq TIAFTET o Frag o
ITASY & TAT Togeh SATh GIXT AT (A0 36T ST 9T B, {77 ST9UE, JAaTeT S qasdaedTq7 4 319
A%< HIT GREIIAT FT STTaFT 1397, 2013 (2013 #7T F1A1777 =47 30) F FTA GAFTAT JIT7 13537
AT,

LA
AT T5T o ATATET AT ST AT | “ 2T oY S T o A= Toqe g ” &
o ey Yerer aRTST g et ST aied a1 3 TRd STiord &l ST ate( [ o &1 |ferd feawor.

FAG. HET FT ATH MTFAH | AT T G. T (EFIF) | G (THS YT H)

1 27 0.0171995 0.0425

2 99 0.0485633 0.1200

3 103 0.0101174 0.0250

] e - 4 104 0.0182113 0.0450
5 105 0.0080939 0.0200

6 150 0.0930797 0.2300

7 152 0.0728450 0.1800

T 0.5109268 1.2625

1 55 0.0485633 0.1200

2 54 0.0080939 0.0200

2 FertieT qatersTear 3 50 0.0384460 0.0950
4 49 0.0141643 0.0350

FA 0.1092675 0.2700

1 157 0.0485633 0.1200

2 156 0.0394577 0.0975

3 173 0.0111291 0.0275

4 171 0.0040469 0.0100

5 172 0.0283286 0.0700

6 221 0.0121408 0.0300

7 213 0.0080939 0.0200

3 e e 8 214 0.0040469 0.0100
9 216 0.0445164 0.1100

10 217 0.0040469 0.0100

11 218 0.0040469 0.0100

12 235 0.0647511 0.1600

13 236 0.0263051 0.0650

14 244 0.1274788 0.3150

15 243 0.0647511 0.1600

16 248 0.0951032 0.2350
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HTLT =T TSTIA . AT

FA. HET FT ATH MTFAH | AT I . T (E7FIF) | G (TFS YT H)

A 1.3152570 3.2500

1 494 0.0080939 0.0200

2 495 0.0364225 0.0900

3 496 0.0010117 0.0025

4 497 0.0910563 0.2250

5 504 0.1335492 0.3300

6 505 0.0283286 0.0700

7 507 0.0465399 0.1150

8 508 0.8417645 2.0800

9 517 0.0677863 0.1675

4 . . 10 518 0.0708215 0.1750
11 557 0.0596924 0.1475

12 558 0.0364225 0.0900

13 569 0.0323756 0.0800

14 570 0.0394577 0.0975

15 571 0.0505868 0.1250

16 573 0.0647511 0.1600

17 620 0.0920680 0.2275

18 628 0.0080939 0.0200

19 632 0.0202347 0.0500

T 2.9431404 7.2725

1 700 0.0101174 0.0250

2 701 0.0141643 0.0350

3 702 0.0141643 0.0350

4 741 0.0030352 0.0075

5 THEATIE THATEHR 5 742 0.0364225 0.0900
6 750 0.0010117 0.0025

7 751 0.0030352 0.0075

8 780 0.0445164 0.1100

T 0.1264670 0.3125

1 55 0.0617159 0.1525

2 58 0.0242817 0.0600

6 THEATIE FITTH 3 93 0.0768919 0.1900
4 115 0.0212465 0.0525

5 116 0.0060704 0.0150
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FHG T BT ATH TTFTATH | 7T gIToT G T (E7FIF) | G (TFS YT H)
6 119 0.0182113 0.0450
7 303 0.0182113 0.0450
8 304 0.0111291 0.0275
9 318 0.0040469 0.0100
A 0.4846216 1.1975
THA qNT 6.2181303 15.3650

[T, . W.Con.182/SRP-03/GNT-BN/23-24/244/20A/270525]
ot A uH. JETE, T e/ AAtr-1

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 27th May, 2025

S.0. 2362(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred to as the said Act) the Central Government, after being satisfied that for the public
purpose, the land, the brief description of which is given in the Schedule below, is required for the purpose of execution,
maintenance, management and operation of the Special Railway Project namely “Doubling of Railway line between
Guntur and Bibinagar Stations” in the district of Yadadri Bhuvanagiri in the State of Telangana hereby declares its
intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objections to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority, namely, Revenue Divisional Officer, Choutuppal
in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such
further enquiry, if any as the competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20-D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority. Compensation will be awarded as per The Right
to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013 (Act No.30

of 2013)
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely “Doubling
of Railway line between Guntur and Bibinagar Stations” in the jurisdiction district of Yadadri Bhuvanagiri in the State
of Telangana.

YA Name of the Name of the Area Area

No. Mant{:ll Village SL. No. Sy. No. (In Hectares) (in Acres Guntas)

1 27 0.0171995 0.0425

2 99 0.0485633 0.1200

3 103 0.0101174 0.0250

. . 4 104 0.0182113 0.0450

! Valigonda Gollapalli 5 105 0.0080939 0.0200

6 150 0.0930797 0.2300

7 152 0.0728450 0.1800

TOTAL 0.5109268 1.2625

1 55 0.0485633 0.1200

2 54 0.0080939 0.0200

2 Valigonda Nemalikalwa 3 50 0.0384460 0.0950

4 49 0.0141643 0.0350

TOTAL 0.1092675 0.2700

1 157 0.0485633 0.1200

2 156 0.0394577 0.0975

3 173 0.0111291 0.0275

4 171 0.0040469 0.0100

5 172 0.0283286 0.0700

6 221 0.0121408 0.0300

7 213 0.0080939 0.0200

8 214 0.0040469 0.0100

3 Valigonda Poddatur 9 216 0.0445164 0.1100

10 217 0.0040469 0.0100

11 218 0.0040469 0.0100

12 235 0.0647511 0.1600

13 236 0.0263051 0.0650

14 244 0.1274788 0.3150

15 243 0.0647511 0.1600

16 248 0.0951032 0.2350

TOTAL 1.3152570 3.2500

1 494 0.0080939 0.0200

2 495 0.0364225 0.0900

3 496 0.0010117 0.0025

4 497 0.0910563 0.2250

5 504 0.1335492 0.3300

6 505 0.0283286 0.0700

7 507 0.0465399 0.1150

8 508 0.8417645 2.0800

9 517 0.0677863 0.1675

4 Ramannapet Ramannapet 10 518 0.0708215 0.1750

11 557 0.0596924 0.1475

12 558 0.0364225 0.0900

13 569 0.0323756 0.0800

14 570 0.0394577 0.0975

15 571 0.0505868 0.1250

16 573 0.0647511 0.1600

17 620 0.0920680 0.2275

18 628 0.0080939 0.0200

19 632 0.0202347 0.0500

TOTAL 2.9431404 7.2725

1 700 0.0101174 0.0250

5 Ramannapet Thummalagudem 2 701 0.0141643 0.0350

3 702 0.0141643 0.0350
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SI. Name of the Name of the Area Area

No. Mam{;l Village SL. No Sy. No. (In Hectares) (in Acres Guntas)

4 741 0.0030352 0.0075

5 742 0.0364225 0.0900

6 750 0.0010117 0.0025

7 751 0.0030352 0.0075

8 780 0.0445164 0.1100

TOTAL 0.1264670 0.3125

1 55 0.0617159 0.1525

2 58 0.0242817 0.0600

3 93 0.0768919 0.1900

4 115 0.0212465 0.0525

Ramannapet Bogaram 5 116 0.0060704 0.0150

6 119 0.0182113 0.0450

7 303 0.0182113 0.0450

8 304 0.0111291 0.0275

9 318 0.0040469 0.0100

TOTAL 0.4846216 1.1975

Grand Total 6.2181303 15.3650

[F. No. W.Con.182/SRP-03/GNT-BN/23-24/244/20A/270525]
P.V.S. PRASAD, Chief Engineer/Con-I
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